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SNo. Name Prom b

[ 0. Peraonsl Assistamt iy the '_

1 Sh Manoj Kumar a/o Sh. | §r. Personal Assistant in the |

Brl Pal Singh (EC:3260) ' Court of Sh. Amitabh Rawat, |¢ﬂnﬂ*‘-wm"
ASJ-03, Shahdara, Kaskardooma | Wadhwe, ADJ-02, e
Courts, Delhi | Kakardooma Courts,

?  Ms Rekin Aggarwal w/o  Personal Assistant in the Court of Prmmw“-_‘m:"“""
Sh. Vikas Aggarwal Ma. Ravinder Bedi, ASJ-02, . :ﬂm‘m' Shahdera,
(EC:13748) B e e

3 Sh AayBakshiwoSh.  ScPorsonal Assistantinthe | St Personal Assistant in the

Ravindier Bacd,

VS : Court of Sh. Sanjeev Kumar | Court of Ms.

Selahi (£C:3370)  Malhotra, AS-04, Shahdara, | ASJ-02, Shahdara,
Karkardooma Courts, Delhy Karkardooma Courts, Dethi

Sh. Mukesh Kumar s/o PA, in the Office Pool, Shahdara, PA. in the court of Ms. Saloni

Sh Mohendar | a1 Karkardooma Courts, Delhi Singh, MM
(E(‘MEHJ]

{Sinco
S Sh. Pramod Singh s/o Sh, MMMGHHFW.M .mn_ﬂ'lahl_t_dlh._-
Ajeet Singh Karkardooma Courts, Dedhi Nrvedita And Sharma, DU
(EC: 44717247) [Gmuwcmxu)-‘l
Shahdara,
Courts, Deihi
&  Sh. Mukut Chandra Alhmad in the Courts of Ms Mnmﬁm;nuﬁcnl_: =
Goswami =/o Lt. Ram Nwmws-!mm Smmhm‘
Chandra Goswami (Commercial Courts). 1, Courts, Demi
(EC:28324524) Karkardooma
Deihi
7 Sh.A:.hwuﬁKunws!aLL JAmﬁHGDmnIM1R1mmu JAhﬂuBllSm i
Sh. Amar Singh Bedi, ASJ-02, Shahdara,_ Shahdara, Karkardooma
(EC:12011) Karkardooma Courts, Delhi Courts, Deihj

Sh. Mukut Chandra Goswami, JA posted in Purchase Cell, shall assist the Care Taker and aiso
look after the work of Care taking Branch, Shahdara

.KmmloornaCmm.Miuwﬂm
Official posted in Care Taking Branch, Shahdara is on leave or not available for any reason,
[ the work already assigned to him,



3. Ms, Asha, SUA, posted In Vigilance/ Litigation Branch, Shahdara & Ms. Neetu, JA posted in
msmm.wm\:nmdmmmmmmmunmmmm
m.mmm.ummmmhmmbmm«m

for any reason.

lance of the above directions or immediately proceed on leave shall be viewed
serlously and the official shall be liable for suitable disciplinary action.
(wssuw}»ﬁiﬁmm

3 Principal District & Sessions Judge
Shahdara District, KKD Courts, Delhi

1
No. 6806 - 6814 /Admn./P&T/SHD/KKD/2020 Delhi, Dated:__ 0> |13 1. lore

Copy forwarded for information and necessary action to:
1. Ld. Principal District & Sessions Judge(HQ), Delhi.
2. The Admn. Officer (Judl.), Admn. | & Il O/o Principal District & sessions Judge(HQ),
Delhi.
3. The Accounts Officer, Accounts Branch, Shahdara District, KKD Courts, Delhi.
4. Officers/officials concerned.
\g/DeaJing Officials Personal File/Lédve/CR.
. Dealing Officlal "LAYERS" Seat, Administration Branch, Tis Hazari Courts, Delhi.
N EROIAPHO KKD Courts, Delhi.
te Committee, Tis Hazari Courts/Karkardooma Courts, Delhi.

9. PS to the undersigned.
0

Principal DIstrngo

Shahdara District, KKD Courts, Delhi



